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4oant sJ 	
Respondent(s) 

CV. Ramachandra 	 -Va- 	 Shj AGB Reddy, Dy.Dir. Geni. 
To 	 AMSE Wing, CS! B'lorB & anr. 

I. CV .Ramachandra, 
C/o Sh.MM Krishñemurthy, 
No.43—Hid Main 
9th Cross, Mabhikere 
Bangalore 54. 

2 Sh.SK.Srinivasan, 
Advocate 	. 

10-7th Temple Rd., 
15th cross, Mal1aswara 
Bangalore 3. 	. 

1' 	 H. 

Subject : SENDING COPIES OF ORDER PASSEOBYTHE BENCH 

Please find enclosed herewith the copy of 

passed by this Tribunal in the above said application(s) on 
	21.11.88. 

	

sbove 	
P EGISTR 	. 	.. 



TRUE COPY 
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Appàant 	 A 	
Respondent 

C.V.Ramachandra 	 A.G.B. Reddy, Sr. Dy. Djr.Cen., A11SE 
Wing, Geoological Survey of India, 

Advocate for Applicant 	 B 'lore thkIte for Respondent 

Shri S.K. Srinivasan 	
0 	 - 

Date 
I 	

Office Notes 
	 Orders of Tribunal 

/U4AR121.11.88 

Petitioner by Shri S.. 
Srinivasan. 

In this petition made under 
section 17 of the Administrative 
Tribunal* Act, 1985 and the Contempt 
of Court Act, 19719  the p.ttUener 
has ceaplaicwd that on •rder sade 
in his févaur an 8-7-1998 in 
pp3..iCatian N..178/86 has-net been 

c.mplied with4n letter and spirit 
within the time allowed in our 
ezdsr. On this basis, the 
pstitiin°r has moved this Tribunal 
to punish the containers. 

In Application N8.17$/689  
just now decided, we have sxtandad 
the time fir cos*p3.ying with our 
srder mad. In Application No.178/86 
till 31-12-1988. If.that is ai, then 
these prscsedinge cannot be initiated. 
We, therefore, drop these contempt of 
court proceedings, But this thould not. 
be understood as prehibitinQ the p.ti 
tuner from appreeching us if the 
utheritiss do not comply with the 

.Zd.r within the sxtidsd tim.. 	J 

I' .(K.5.'JflAS$)At1 1LH.A.REGO) 
VICE CHAIR1AN 	. 	EMBER(A)- 
21.11.88 	 21.1&.88 
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